MONTHLY STATEMENT OF CASES FOR THE MONTH OF MAY, 2025

HIGH COURT OF MEGHALAYA

ANNEXURE-I

- . . . . . . . Pendency of cases which are
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State/UT month month of the month pendency vis a vis previous month| more than five years old aind oftkaimpntt:
y y CIVIL+ v ) CIVIL+ - . CIVIL+ ” ; CIVIL+ X CIVIL+ v — CIVIL+ , " CIVIL+
High Court CIVIL - CRIMINAL o rinan [CTVIL [CRIMINAL | oo v op [CIVIL JCRIMINAL o hiar [CIVIL [CRIMINAL | oo [CIviL CRIMINAL | vinan [CIVIL |CRIMINAL | b tiar [CIVIL JCRIMINAL o (0
of
Meghalaya
748 | 218 966 69 29 98 54 16 70 763 | 231 994 2.00% | 6.00% | 2.90% | 4 0 4 69 3 72
3(a) IVb'hulher any Statewide/Regional Conference held during the month.
|
3(b) Number of Officers who participated in the said conference
3(c¢) _Have any targets been fixed and indicated to the participant Officers, if so, what are the targets?
4 J\r\’hul is the progress made on those targets district-wise




